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Action Taken Report by CPCB in the matter of Original Application No. 350/2021, 

Chakradhar Pandey Vs Nova Dyestuffs Industries Pvt. Ltd. 

  

In the matter of Original Application No. 350/2021, vide Hon'ble NGT order dated 

15.12.2021 (Annexure-I), directed CPCB and SPCB to verify the allegation against M/s 

Nova Dyestuffs Industries Pvt. Ltd., 251, GIDC Industrial Estate, Surat, Gujarat and take 

remedial action in accordance with law.  The ATR is required to be submitted before next 

hearing at Hon'ble NGT before 21.03.2022. 

As per Hon’ble NGT order, the joint team of RD Vadodara & Surat and GPCB has carried 

out the inspection of the unit (Dye and dye intermediate) on 07/02/2022. Non-compliances 

were found during visit, for this, a show cause notice for closure directions has issued by 

CPCB to the unit on 11.03.2022 (Annexure-II). 
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Item No. 08           (Court No. 1) 

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

(By Video Conferencing) 

Original Application No. 350/2021 

Chakradhar Pandey       Applicant 

Versus 

Nova Dyestuffs Industries Pvt. Ltd.           Respondent 

Date of hearing: 15.12.2021 

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON 
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER 
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER 

Application is registered based on a complaint received by e-mail

ORDER 

1.  Grievance in this application is against operation of Nova Dyestuffs 

Industries Pvt. Ltd., 251, GIDC Industrial Estate, Surat, Gujarat in 

violation of environmental norms. It is stated that in the course of its 

industrial activities, the unit is discharging chemicals in the open and 

through drains and also dumping hazardous untreated solid waste in 

violation of Air (Prevention and Control of Pollution), Act. 1981 and Water 

(Prevention and Control of Pollution) Act, 1974. The applicant made 

various complaints to the statutory regulators who have failed to take any 

action in the matter. 

2. Having regard to the above, CPCB and State PCB may verify the 

allegation and take remedial action in accordance with law. An action 

taken report may be furnished to this Tribunal within two months by e-

Annexure- I
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mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR 

Support PDF and not in the form of Image PDF. 

List for further consideration on 21.03.2022. 

A copy of this order be forwarded to CPCB and State PCB by e-mail 

for compliance.   

Adarsh Kumar Goel, CP 

Sudhir Agarwal, JM 

Dr. Nagin Nanda, EM 

December 15, 2021 
Original Application No. 350/2021 
DV 
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